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- PUBLIC # ANNOUNCEMENT ; :
[Under regulation 6 of the Insolvency and Bankruptcy Board of Indla) v

,. (Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
- For the attention of the creditors of -
CLEANOPOLIS ENERGY SYSTEMS INDIA PRIVATE LIMITED

- £ B m
1. |Name of Corporate Debtor | mmﬁs‘f SYSTEMS|,
2, Date of inco ratton of
‘| corporate debtor - 05/1 0/2009

3. | Authority under which corporate | Ministry of Corporate Affalrs :
debtor is incorporated / registered | RoC. Shillong

4. | Corporate identity number /.- Mgy
" | Limited Liability Identification _U40104A82009PT0009278

Number of corporate debtort . 3 et
5. | Address of the registered office |51/341, RANGAPARA - BINDU-
and principal office (if any) of | GURIROGAD BORPOKHIAJHAR
wrporate debtor | VILLAGE, PO DEPOTA, MOUZA
: . S .~ |HALLESHWAR TEZPUR & |
e 7l - .. "+ |Sonitpur AS 784502 IN . |

. | Insolvency commencement date| 07™ APRIL, 2021 SCertiﬁed Copy
in respect of corporate debtort | received : 08/04/202 :

-| Estimated date of closure of . 03R° OCTOBER, 2021 .
insolvency resolution process - | (180 days)’ ¥ TR

8. | Name and registration humber

of the insolvency professional SMIT PAREEIK b I'BBIIIPA

acting as interim resolution - egistration Numbef : %
002/IP-N00413/2017-201 811120_5

: professional - s

: y ; Amit Pareek, 4th Floor, Ram -

9. | Address and e-mail of the 4 ;

interim resolution professional,’ Pprsad Gompiex; Chatrlba!'l. W 4

as registered with the Board Guahati-78100T !
egisiaed w o " | Emal, amrtpareekgg@yahoo oom

1 %
B ST AN Plea§e submit claims to:’
10. Address and e-mail to be (sed - | AMIT PAREEK Vs,
] [for correspondence with the 4th Floor, Ram Prasad Comp!px,
_ | interim resolution professional | Chatribari, Guwahati-781001
o e s v F ot | E-malk deanopollsrrp@gmanl .com §

1. | Last date for submission of claims |. . % 21*APRIL, 2021... ' . .

121 Classes of creditors, ifany, © . |'“& “WIG AR T

. {under clause (b) of sub-section | et 1 T Py e

(6A) of section 2, ascertained k .Not Applicable

* Jbytheinterimresolution : - fiE A e R A

- |professional . .- g =t ;
¥

13. | Names of Insolvency Profa& Sl ¥
.| sionals identified to act as i | AT
Authorised Representative of J “. Not Applicable' B e
. credrtorsmnolass(Thrqa “ PR gt
names for each c]ass) ] AL i Ao e -
14.|(a) Relevant Forms and (a)httpsff ibbi.gov. MDmelduw -
- |(b) Details of authorized = ! ', [ nloads: i
representatives are available at: (b} Not Appllcable LN
Notice.is hereby given that the National Company Law Tribuna} has
ordered the ‘commencement of a corporate insalve resolution
of the M/S CLEANOPOLIS ENERGY SYSTEMS INDIA
P ﬁ TE. LIMITED 07TH APRIL, 2021. (Certified ' Copy received:
8/04/2021). 'The creditors of .M/S CLEANQPOLis 'ENERGY
SYSTEMS INDIA PRIVATE LIMITED are hereby called upon to submit
Jtheir claims with proof on or before 21st APRIL, 2021 to the interim-
_ resolution professional at the address mentioned against Entry No. 10.
The financial creditors shall submit their proof by electronic maans
~only. All other creditors may submit the claims with proof in person, by
(post or by electronic means. The claims denominated in foreign
| currency shall be valued in Indian Currency at tha official exchange
rate as on the insolvency commencement date. s
Submissaon nffaheornm!aadmgpmfsofdamshallmapemlm
: gt ! sd/- AMIT PAREEK
10!04!2021 ; 0 terim Resolution Professional
Placa Guwahati © iBBIIlPA-OOZIP-NOOti13/2017—2018!11205
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